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MEDIATION CENTRE

Rajasthan State Legal Services Authority
Rajasthan High Court Old Canrpus, Jaipur Bench. Jaipur(phone: 0l4l-222748r,2227555, Fax- 2227602, To' Free Herp Line rzsooosoo)(Website- www.rlsa.gov.in Email Address rj_slsa@nic.in, rslsaipfa.rgmail"com;

Cause tist Date 05.0g.2019

Learned Advocates are requested to get such matters referred to Medi ation Centre, which in their opinion can bemutually settled by the parties on persuasion by trained Mediators, especially the matters arising out ofmatrimonial/ family disputes - divorce petitions, maintena nce, custody of children, suit for injunction and/ordeclaration, partit ion, specific performance, recovery of possession, money suits, dis putes between the landtordand tenant, Negotiab le lnstruments Act, Company matters and the matters of like n ature. Learned Advocatesalso provide the list of such cases to the Registrar (Judicial) Rajasthan High Court, Bench at Jaipur
may

By Order

Special Secretary
(Mediation & Arbitration)

Rajasthan State Legal Services Authority
Jaipur
>>t\ry

s.

No.

Name of Mediator Cases Title
Petitioner

Advocate
Respondent

Advocate1 Ms. Archana Mishra,
Director, RSLSA Suman Vs. yogesh Kumar

S.B. Civil TransferApplicatio n No. 4/2019 Ripudaman Singh

Naruka
Amit poonia

2 sh Ajeet Bhandari,
Advocate Kamna Shekhawat Vs. Kuldeep Singh Gaur

D.B. Civil Misc. Appeal No. 1180/2019 Sanjay Rahar Bharti Sharma

3 Smt. Pramila
Acharya, Advocate

7 /207
s.8. FiCivil rst Ap 8No.pea 5
Karjod sMal h rma Vs. V illage Panch yat
Chaareda nd Ors.

Nawal Singh
Sikarwar

Dr. P.C. Jain

4 Ms. Anupama

Chaturvedi, Advocate Smt. Amita Saraswat Vs. Anil Bhardwaj
and Ors. Connected with S.B. Civil Second
Appeal No. 265/2018

S.B. Civil Second Appea I No.264/2OtB Rajeev Surana Hemant Sharma

5

M/s Sudhir Dutt Sharma Vs. The Secretary,
Rajasthan Housing Board & Anr.

PIM Application No. 6412019 Devidutt Sharma

6 PIM Application No.4512019
Fe deration of HRajasthan dicraft

rsrte Vs.Expo o.rqrfq B-+q3ng-ft vqvts;I Hfus SraIG For ra ce

Prateek Kasliwal
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Cause List Date OO.Og.2O19

Learned Advocates are requested to get such matte rs referred to Mediation Centre, which in their opin ion can beby the parties on persuasion by trained Mediators, especial ly the matters arising out ofmatrimonial/ fam ily dispu tes - divorce petitions, maintenance, custody of chi ldren, suit for injunction and/ordeclaration, partition,
and tenant, N

mutually settled

specific performance, recovery of possession, money disputes between the landlordsuits,egotiable tnstruments Act, Company matters and the matters of like nature. Learned Advocates mayalso provide the list of such cases to the Registrar (Judicial) Rajasthan High Court, Bench at Jaipur,

By Order

Special Secretary
(Mediation & Arbitration)

Rajasthan State LeBal Services Authority
Jaipur
Olt+

s.

No.

Name of Mediator Cases Title Petitioner

Advocate
Respondent

Advocate7 Hon'ble Mr. Justice
(Retd.) S. K. Garg

Petition No. 9658/201i
Nathu Lal Meena Vs. State of Raj and Ors.

S.B. Civil Writ Vimal Choudhary

2 Hon'ble Mr. Justice
(Retd.) Guman Singh

D.B. Civil Misc.
Navid Khan Vs.

Appeal No 373Gl2018
Hina Khan

M.F. Baig Zakir hussan

3 Hon'ble Mr. Justice
(Retd.) Guman Singh

Appeal No. 365/2018 &
365/20L8 Komal Sharma Vs. Smt. Kamlesh
and ors.

S.B. Civil Misc. Ganesh Lal Gupta Bipin Gupta

4 Sh. Ram Avatar
Sharma RHJS (Retd.)

ision petition No. 852/2019
Ashok Sahu Vs. Smt. lndu Sahu & Ors.

S.B. Cr. Rev Rahul Agarwal Vikas Sharma

5 Ms. Chandrakanta
Gupta, RHJS (Retd.)

S.B. Civil Writ petit ion No. t0549/21tg
Mohd Aarif Vs. Abdul Sattar

A.5.5hekhawat Ankush Sharma

6 sh
Sr.

,P Goyal
Advocate

S.B. Cr. Misc.
Lattor Lal Vs.

Petition No.2632/2crr9
State of Rajasthan

Pramod Kumar
Sharma

7

M/s. M.K. Fabricator & Erector Vs. M/s
Olitia Foods pvt. Ltd. & Anr.

PIM Applicat ion No. 44/2019

- For

Jayant Vaze
Jaipuria


